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Lo Divisional Rail Manager
central Railway,
Bombay (VI), Maharashtra.
2, chief Personnel Officer,
central Railway,
Bombay (V.TI.)
Mahar ashtra.
3, Divisional Rail Manager (P) i
P Gentral Railway, Jhansi. |
4, Asst. Engineer, Kanpur,
central Railway,
Canning Road, Kanpur 3;
Se pPermanent Way Inspecbor,
Bharua Sumerpur, Central Railway,
District-Hamirpur.
(By Sri AK Gaur, Advocate)
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20.8 .l984| SOI'[ﬂ how tm 5aid training ' n'b_i:'b:

not held, The applicant. thereafter was se ‘Lf

Training Course No,300. The said training course

started on 11-9-1984. In the mid of the said ‘tr;* ﬂ*wﬁ:

course, the applicant had o take leave on 13;1_“;’.;%-

November, 1984, The gapnior Instructor of zanﬁ

Bhusawal granted leave to the
fe1l ill and he remained

Tr aining School,
applicant. The applicant
<ick from 20.11.l1984 to 30.l1.1984. The Asst' . g
Divisional Medical Officer, Banda, isswed sick -
to the applicant. Thus, the applicant

urse No.300. The
sentations

certificate
could notcomplete Training Co

applicant thereafter made several repre

requesting that he may be sent for initial training

o take place thereater., The
In the

CA the necessary averments have not been controverted.
however, is that the mh«)alc.

cour s which was t

applicant's request yielded no response.
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are not very I'elavan-l-.

initial training course, they will Eﬂﬁ. ; "‘ “J
stipend during the training course. Ihﬂ§§ lette
only provide whether stipend will b€ payable or {w
In any event, these letters also go to show ,-Z;.l the
repeat training course is permissible without stif ”fﬁi{,
The applicant 1s seeking a direction for his peing “-‘*-Mu'{ b
to the second initial training course .. B !

5.  we are accordingly fully satisfied that the BL i

applicant has made out a case for the ant of the - { X
osnadeaone. % G -~

relief prayed for. The respondents are directed to

send the applicant at the next tr aining course at the

sonal Training Centre, Bhusawal méant for promotion

of Class IV employees to Class III pos'l:. such aft«:ﬂs
rn w .

Ticket collectors/Comuﬂrfial Clerks,( Wi'l:h hhe abov#

directions, the OA lsfa%ﬁlnvﬁd The other reliefs

are re jected pewidsessdi, There shall beé no orders as

to costse.
T
/ @QX@-_____..U““ ”_

Member (A) O Vvice Chairman




